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DR. SUBRAMANIAM SWAMY
(Bombay  North East) : Sir, |
would like to know Government’s
reaction (o major international events
like the Israeli pull-out from Sinai
and the Falkland crisis. The Govern-
ment should come forward with a
statement indicating their reactions.

(Interruptions)

PROF. SATYASADHAN CHAK-
RABOR1Y (Calcutta South) : 1
want to draw your :m;:ntiun to one
important aspect. 1 the last occa-
sion you said you mll look into it.
Harijans are being attacked every
day. What way do you suggest ?
What other measures can be taken ?

(Interruptions)

MR. SPEAKER : There is no
bar on discussion. | will allow what-
ever discussion I pleasc.

PROF. SATYASADHAN CHA-

KRABORTY : Government does
not come out with a stalement or
anything.

MR. SPEAKER : Papers Laid.
Shri Jagan Nath Kaushal.
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MR. SPEAKER : Order please.
Shri Jagan Nath Kaushal. Papers
Laid.

(Interruptions)**

- MR. SPEAKER : No, No. Not
allowed. Don’t record. Only Papers

Laid. Shri Kaushal.

VAISAKHA 7, 1904 (SAKA)

12.03 brs.
PAPERS LAID ON THE TABLE

REPORT OF MONOPOLIES AND
RESTRICTIVE TRADE PRACTICES

Acrt, 1969
THE MINISTER OF LAW,
JUSTICE AND COMPANY

AFFAIRS (SHRI JAGAN NATH
KAUSHAL) : Ibeg to lay on the
Table a copy of the Report (Hindi
and English versions) under section
22 (3) (b) of the Monopolies and
Restrictive Trade Practices Act, 1969
in the case of Messrs Schrader-Scovill
Duncan Limited. Bombay in respect
of the proposal for the manufacture
of varipus items of Pneumatic
Equipment together with letter dated
the 23rd March, 1982 from Govern-
ment to Messrs Schrader-Scovill
Duncan Limited, Bombay and the
explanatory note on the Report,under
section 62 of the Monopoliesand
Restrictive Trade Practices Act, 1969.
[Placed in Ltbrary. See No. LT-

4013/82].

REVIEW ON AND ANNUAL REPORT OF
INDIAN DRUGS AND PHARMACEU-
TICALS LTD., GURGAON

THE MINISTER OF STATE IN
THE MINISTRY OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI DALBIR SINGH) : I beg
to lay on the Table a copy each of
the following papers (Hindi and
English  versions) under sub-
section (1) of section 619A of the
Companies Act, 1956 :—

(1) Review by thc Government
on the working of the Indian
Drugs and Pharmaceuticals
Limited, Gurgaon, for the
year 1980-81.

Annual Report of the Indian
Drugs and Pharmaceuticals
Limited, Gurgaon, for the
year 1980-81 along with the
Audited Accounts and the
" comuments of the Comptroller
and Auditor General thereon.
[Pliced in  Library.  See
No. LT-4014/82].

(2)
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**Not regorded.



